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(3) Selection of. Areas: The areas

for operating the scheme gre selected

Stat, Governments. The premium
rate as well as indemnity for the selec-
ted cropy is" uniform for all insured
farmers within each basic ynit of area
selected irrespective of gctual yield
per barrower,

(4) Basis of Premium gnd Indemni-
ty:(a) Premium and indemnity rates
for each selected crop and season in
each seclected areas are determined on
the basis of crop cutting experiments
for the last 10} years, fThe Scheme of
Insurance does not provide 100 per
cent compensation in the event of loss
of crop and the farmers are required
to bear a portion of the loss, Calcula-
tions made on the basis of corp cut.
ting data in respect of Andhra Pra-
desh, Gujarat., Maharashtra, Kerala
have shown tha! full indemnity in the
case of crop losses is not feasible since
mnity would be anywhere uptg 30 per
premium rates for securing full inde-
cent af which rate farmers cannot
aiford to pay premium. Therefore,
premium zng indemnity tables have
becn worked out on the basis that far-
merg will bear a portion of loss, which
is ealled non-indemnifiable limit, which
vaties from 20 per cent to 50 per cent.
.On thic basis there will be a number
of areas where premium rate are wel)
within 5 pev cent and many other
areass where premium ranges from 5
per cent to 10 per cent of Sum insured.
Past experience in operating crop in-
surance scheme and the data of 10
vears crop vield based on NSS indica-
ted the percentage of 5-10 per cenf
premium to be sufficient to cover the
incidence of indemnity payvable. Inde-
mnity to any farmer pecomes payahle
only if the averase yield in the insur-
ed areas falls below the guaranteed
yield

(5) Role of the State gnd Central
‘Government: The State Governments
are co-insurers with G.IC. and
'‘share the premium and indemnily to
the extent of 25 per cent. They are
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also responsible for arrangements for
estimation of crop yields through crop
cutting experiments, The Government
of India has agreed to subsidies the
premjum payable hy the small and
marginal farmers in the special pro-
gramme areas like I.LR.D. upto 25 per
cent, the State Government sharing
another 25 per cent,
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